IN THE CENTRAL BDMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD
C.A.No,.303/97 Date of Order: 16,4.,97
BETVIEEN .
N,Swamiji .+ Applicant,

AND

1. The Director of Accounts, Postal,
Station %oad, Abids, Hyderabad,

\
2. The Dv.Director General (T&E),
0/0, The Director General, Dept, of

Posts, Dak Bhavan, Sansadmarg,

New Delhi, .+ Respondents,

&

Counsel for the Applicant ee Mr, Krishna Devan

Counsel for the Respondents ee MY MN.R, Devraj

CORAM3:
HON'BILE SHRI R, RANGARATAI : MEMBER (ADMI,)

(JUDL, )

HON'BILE SHRI B,S., JAI PARAMESHIAR : MOMSER

_— - e

ORDER

X Oral orxder as per Hon'ble Shri R.Rangarajan, ‘ember (Admn,) X

- ==

Heard Mr,Krishna Devan, learned counsel for the

applicant and Mr,¥.R.Devraj, learned standing counsel for

the respondents,

2. The learmned counsel for the applicant submitted that
permission

he is withdrawing this OA and prayed/for £iling a fresh CA -
challenging the impugned letter dt., 15.10,96 (A-4) and also fa
consequential benefits, WE'arePf the opinion that the applican

to be given that liberty., 1In view of the above the OA is dis

as withdrawn a—s—a-boxpe,m.% g‘t-&t[a‘lc’[’v«

( B.S. JAT = HSHGAR ) ( R.RANGARAJAK\J
moer (Judl, ) Member (Admn
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Dated: 16th April, 19597
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( Dictated in upen Lourt,)
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Copy to:

1? The Dirsctor of Accounts, Postal, Itation Road,
Abids, Hyderabad,

23 The DyiDiractor General®(T&E), 0/0 The Director Gensral,
Dept. of Posts, Dak Bhavan, Samsad Marg, New Delhi?d

3. One copy to Mr.Krishna Davan, Sxﬂdvocate,CAT,Hydsrabad?
43 One copy to Mr.NJReDe-raj,Sr.CGSC,CAT,Hydsrabad,
5.' Ons énpy'to DJR{R), CAT,Hyderabad.

62 One duplicate:copy;
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